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Roll Numbers of candidates finally selected for the post of Assistant — Panel Year — 2021

Name of the Office: Kanpur & Lucknow (including Dehradun)

2511000185 2511000789 | 2511001362 2511001677 2511002167 2511002594 2511002668 | 2511002683
2511003301 2511003424 | 2511004196 2511004377 2511004808 2511004961 2511005676 | 2521000212
2521000633 2521000846 | 2521001002 2531000697 2531001431 2531002477* 2531004357 | 2531004442
2531005364 2531005754 | 2531006178 2541000848 2541001015 2541001184* 2541001801 | 2551000927
2551001631 2551002442 | 2551002835 2551003407* | 2551003608 2551004151 2561000683 | 2561001466
2561002330 2561002512 | 2571000052 2571000740 2571001257 2571001370 2571001834 | 2571002238
2571002301 2571003029 | 2571003048 2571005140 2571008094 2571008221 2571008354 | 2581000056
2581000175 2581001037 | 2581001672 2581002491 2581002689 2581003081 2581003151 | 2581003770
2581004744 2581005048 | 2581005864 | 2581006701 2581008758 2581009204% 2581009290 | 2581009791
2581011121 2581013583 | 2581013819 2581014936 2581015421 2581015889 2581016441# | 2591000023
2591000326 2591000986 | 2591001330 2591001650 2591001750 2591002528 2591002668 | 2591002779
2591003049 2591003462 | 2591003758 2601000689 2601001323 2601001555 2611000463 | 2611001051
2621000001 2621001858 | 2621002300 2621002481* | 2621003639 2621003939 2621004495 | 2621004773
2621006083 2621006379 | 2621006556* | 2621006771 2621008043* | 2621008322** | 2621008869 | 2621009637
2621009675* | 2621010893 | 2621010986 2631000342 2631001155 2631001348 2631001569 | 2631001917
2641000305 2641000629 | 2641000770 2641000991 2641001040 2641001863 2641001883 | 2641001963
2651000544 2651000695 | 2651000862

* Candidature of these candidates is subject to submission of the original documents in prescribed

format within one month from the date of declaration of result.

**Candidature of this candidate is subject to submission of latest disability certificate in the
requisite format.

$ The candidature of the candidate is subject to receipt of confirmation from Directorate General

Resettlement regarding the eligibility of the candidate under EXS-I category.

# Pursuant to the order dated October 20, 2022 passed by the High Court of Judicature at Bombay

Ordinary Original Civil Jurisdiction in the WP (I) No. 32575 of 2022 titled Kumar Dushyant & 17 ors
v. Reserve Bank of India, appointment of this candidate has been withheld till further orders in the

matter.




